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Thermal power tatioD at Gulbarga . and 
Bangalore 

1510. HRf T. R. H M A: Will 
the Mini ter of E ERGY be plea ed to 
state at what tage in the programme to 
complete the Thermal tation at Gul-
barga and Bangalore citie in Karnataka? 

THE MfNISTER OF TATE IN THE 
MIN rSTRY OF E ERGY (SHRl 

HANDRA SHEKH R r GH): No 
thermal sta ~ ioo'i havt;: been propo, ed to be 
con. trLleted at Julharg. and Rangalcre 
cilie'l in Karnataka. How ver. Raichur 
Thermal Powcr Project en\' j aging installa-
tion of two unit . of 210 MW each j unuer 
cono;;trLlction n ar Gulbarga. The e units 
a.., per prC'ie n t a ... .,e,>smen: are c "pected to 
h~ commissioncd by ept mber 1984 and 
March 1985 fe , pectivel y. The Govern-
m ... nt of Karnatak a hau made a propo at 
in the ra ... t for in t ~dlati n of a ga turbine 
with:l apaci ' y of 60-75 MW at Bangalore 
hilt it could not b~ ... an .ioned becau e of 
the policy of the Governm nt not to en~ 

cournge tI e of petrolellm p oduct,; a 
primary fuel for power generation. 

Film Festival (9 I.F.F.l.) 

1511. HRf NAW L KTSHORE 
SHAR~fA: Will the Mini ter of TNFOR~ 
M [ON AND BRO DCA TING be 
pI used to . tate: 

(a) whether it j" fact that the 9th In-
tern ~ ti l)llal Film e. tival held in cw 
D:lh i ha<; incurr d a 1 of Rs. 29 lakhs; 

(b) if so. what are the main rea onf 
therenf; 
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(c) what was the sanctioned budget of 
the Festival and what was the amount col-
lected; 

(d) whether it is also a fact that the 
Directorate of Film Festivals did not re-
ceive the number of expected entries for 
the Festival; if so, what are the main re-
asons thereof; and 

(e) what tep are being contemplated 
to make the film Festivals more attractive 
in future? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING AND IN THE DE-
PARTMENT OF PARLIAMENTARY, 
AFFAIRS (SHRI MALlIKARJUN): (a) 
and (b) The Accounts of Income and ex-
penditure of IX IFFJ are yet to be finalis-
ed. 

(c) The anctioned hlldget of the Fe~ti-

val was R . 60 lakhs. lnf ormation re-
garding rev nue i yet to be compiled. 

(d) No, Sir. 

(e) A in the pa 1. a general review of 
the IX Interna ~ional Film Fe tival is 
propo ed to be undertaken with a view to 
bring about improvement in the future 
fe tivals. 

ppointment of Judges in Allahabad High 
Court. 

1512. HRI ZAINUL BA HER: Will 
the Mini ler of LAW, JU nCE AND 
COM PANY AFFAIR be pleased to 
tate: 

(a) the numher of juoge to be appoint-
ed in the Allahabad High Court in Ciear 

acancies; 

(b) the number of vacancies to be 
created keeping in view the pending "ases 
there; and 

(c) the action taken by Government for 
appointment of judges on these vacancies? 
I 

TH 11 I T R\ OF LAW, JUSTICE 
AND COMPANY AFFAIR (SHRI 
JAGA ATH KAUSHAL): (a) A on 
1-3-1983, 16 ppointments remain to he 
made to fill up the six vacancies of perma-

Dent and 10 vacancies of Additional Jud-
ges. 

(b) The judge-strength of a High Courl 
i reviewed from time to time. It is a 
continuous proce s. However, a on 
1.3.83 there is no propo al to create more 
po t of judges in Allahabad High Court. 

(c) The question of filling up of the 
vacancies of Judges j engaging the atten~ 

tion of the Government. 

Petro-Chemical Plant in Utar Prade h 

1513. HRI ZAINUL BASHER: Will 
the Mini ter of ENERGY be plea ed to 
late: 

(a) whether it ha been decided to lo-
cate a petrochemical plant in Uttar Pra-
de h; 

(b) jf 0, the ite of the plant; ,ind 

(c) when the work on it is eXl'e ted to 
be started? 

THE MINISTER OF TATE IN TH .... 
DEPARTMENT OF PETROLEUM IN 
THE MINISTRY OF ENERGY ( HRI 
GARGI SHANKAR MISHRA): (3) y~s, 

Sir. 

(b) The site of the proposed pl an t has 
been selected; it is in Sa}eempur in the 
di~trict of Aligarh. 

(c) It is not possible to indi ate the 
time of commencement of the \\ ork. 

Import of Oil 

]514. SHRI DAMLATSIRLJI JADE-
JA: Will the Mini . ter of ENERGY be 
plea cd to state: 

(a) the total qu antity of oil imported 
during the year 1982; 

(b) the quantity likely to be imported 
during the year 1983; 

(c) whether it i a fact that the quantity 
likely to be imported during 1983 is less 
than the quantity imported during 1982; 

(d) if 0, by how much; and 




